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Prasents Sh. Qeepak VYerms,
counse) for applicant.

Sh. VYijay Pandits,
counsel for respondents.

Sh. Pandita has filed MA~2021/07 seeking extension of

time to implement the orders of the Trihunal. Apnlicant
pravs for 2 months time for implementing the order of the
Tribwng . MA 1s allowed. However, it is made clear that no
further sytension will he granted.
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